PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF STAKEHOLDERS OF

M/s. SAPTARISHI HOTELS PRIVATE LIMITED

Particulars Details

1.| Name of corporate debtor M/s. Saptarishi Hotels Private
Limited

2. | Date of incorporation of corporate debtor

07-10-2010

Authority under which corporate debtor
is incorporated / registered.

Register of Companies -
Hyderabad

.| Corporate Identity No. / Limited Liability
Identification No. of corporate debtor.

U55204TG2010PTCO70754

.| Address of the registered office and
principal office (if any) of corporate debtor

Survey No.91, NITHM Premises,
Telecomnagar, Gachhibowli,

Hyderabad, Telanagana-500032
India

6. | Date of closure of Insolvency Resolution Process| 18-10-2022

.| Liguidation commencement date of
corporate debtor

8.| Name and registration number of the

insolvency professional acling as

liguidator

9.| Address and e-mail of the liquidator,

as registerad with the Board

19-10-2022 (Order made
available on 22-10-2022)

Madhusudhan Rao Gonugunta
and IBB| Regd No.IBBI/IPA-001/
IP-P00181/2017-18/10360
7-1-285, Flat No. 103, Sri Sai
Swapnasampada Apartments,
Balkampet, Sanjeev Reddy Nagar,
Hyderabad, Telangana-500038
Email id: madhucs1@gmail.com

Address and e-mail o be used for
correspondence with the Liquidator

7-1-285, Flat No. 103, Sri Sai
Swapnasampada Apartments,
Balkampet, Sanjeev Reddy Nagar,
Hyderabad, Telangana-50003
Email id:shplip2022@gmail.com
11} Last date for submission of claims 24-11-2022
Notice is hereby given that the National Company Law Tribunal , Hyderabad
has orderedthe commencement of liguidation of the SAPTARISHI HOTELS
PRIVATE LIMITED on 19-10-2022 (Order made available on 22-10-2022).
The stakeholders of SAPTARISHI HOTELS PRIVATE LIMITED are hereby
called upon to submit their claims with proof on or before 24-11-2022, to the
liquidator at the address mentioned against itemNo.10,
The financial creditors shall submit their claims with proof by electronic means
only. All othercreditors may submit the claims with the proof in person,by post
orby electronic means,
Submission of false or misleading proof of claims shall attract penalties.
Sd/-
Name and signature of liquidator
Madhusudhan Rao Gonugunta
IBBI Regd No.IBBI/IPA-001/IP-P00181/2017-18/1
Ph:9177715558, 8074633502

Date : 26-10-2022
Place : Hyderabad
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(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF STAKEHOLDERS OF

M/s. SAPTARISHI HOTELS PRIVATE LIMITED

o Harticulars Details

=y

Name of corpgrate debtor M/s. Saptarishi Hotels Private
Limited

n

Date of incorpgration of corporate debtor | 07-10-2010

3. | Authority unddr which corporate debtor | Register of Companies -
is incorporated / registered. Hyderabad

4. | Corporate Iderftity No. / Limited Liability
Identification No. of corporate debtor. | U55204TG2010PTC070754

5. | Address of thq registered office and Survey No.91, NITHM Premises,
principal office {if any) of corporate debtor Telecomnagar, Gachhibowli,
Hyderabad, Telanagana-500032
India

6. | Date of closure of|Insolvency Resolution Process| 18-10-2022

7. | Liguidation cofnmencement date of 19-10-2022 (Order made
corporate debfor available on 22-10-2022)

8.| Name and regjstration number of the | Madhusudhan Rao Gonugunta
insolvency professional acting as and IBBI Regd No.IBBI/IPA-001/
liquidator IP-P00181/2017-18/10360

9.| Address and g-mail of the liquidator, 7-1-285, Flat No. 103, Sri Sai
as registered With the Board Swapnasampada Apartments,
Balkampet, Sanjeev Reddy Nagar,
Hyderabad, Telangana-500038
Email id: madhucs1@gmail.com

10 Address and ermail to be used for
correspondence with the Liquidator

7-1-285, Flat No. 103, Sri Sai
Swapnasampada Apartments,
Balkampet, Sanjeev Reddy Nagar,
Hyderabad, Telangana-50003
Email id:shplip2022@gmail.com

11| Last date for siibmission of claims 24-11-2022

Notice is hereby diven that the National Company Law Tribunal , Hyderabad
has orderedthe cgmmencement of liquidation of the SAPTARISHI HOTELS
PRIVATE LIMITED on 19-10-2022 (Order made available on 22-10-2022).
The stakeholiders |of SAPTARISHI HOTELS PRIVATE LIMITED are hereby
called upon to suljmit their claims with proof on or before 24-11-2022, to the
liquidator at the aqdress mentioned against itermNo.10.
The financial credifors shall submit their claims with proof by electronic means
only. All othercredifors may submit the claims with the proof in person,by post
orby electronic means.
Submission of falge or misleading proof of claims shall attract penalties.
Sd/-
Name and signature of liquidator
Madhusudhan Rao Gonugunta
IBBI Regd No.IBBI/IPA-001/IP-P00181/2017-18/10360
Ph:9177715558, 8074633502

Date : 26-10-2022
Place : Hyderabag
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